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 PAPERS  LAID  ON  THE  TABLE

 [English]

 Governors  (Allowances  and  Privileges)

 Amendment  Rules,  1989

 THE  MINISTER  OF  HOME  AFFAIRS

 (5.  BUTA  SINGH):  ।  beg  to  lay  on  the  Table

 a  copy  of  the  Governors  (Allowances  and

 Privileges)  Amendment  Rules,  1989  (Hindi

 and  English  versions)  published  in  Notifica-

 tion  No.  G.S.R.  70(E)  in  Gazette  of  India

 dated  the  1st  February,  1989  under  subsec-

 tion  (3)  of  section  13  of  the  Governors

 (Emoluments  Allowances  and  Privileges)

 Act,  1982.  [Placed  in  Library.  See  No.  LT-

 7326/89]

 Annual  Report  on  the  Working  of

 Industrial  and  Commercial  Undertak-

 ings  of  the  Central  Government  (Public

 Enterprises  Survey)  for  1987-88  (Vol.  |

 to  Ill)  and  Report  of  CAG  of  Indla  for

 1987,  Union  Govt.  (Commerclal)}—Part

 IX-Audit  Observations  on  Individual

 Topics

 THE  MINISTER  OF  STATE  IN  THE

 DEPARTMENT  OF  INDUSTRIAL  DEVEL-

 OPMENT  IN  THE  MINISTRY  OF  INDUS-

 TRY  (SHRI  चि.  ARUNACHALAM):  On  behalf

 of  SHRI  VENGAL  RAO:  |  beg  to  lay  on  the

 Table:—

 (i)  A  copy  of  the  Annual  Report

 (Hindi  and  English  versions)  on

 the  working  of  Industrial  and

 Commercial  Undertakings  of  the

 Central  Government  (Public

 Enterprises  Survey)  for  the  year

 1987-88(Volumes-I  to  111).

 [Placed  in  Library.  See  No.  ।

 7327/89]

 (2)  A  copy  of  the  Report  (Hindi  and

 English  versions)  of  the  Comp-

 troller  and  Auditor  General  of

 India  for  the  year  1987—Union

 Government  (Commercial)
 -

 Part  IX—Audit  Observations  of
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 Individual  Topies,  under  article

 151(1)  of  ‘the  Constitution.
 .

 [Placed  in  Library.  See  No.  LT—

 7328/89]

 Review  on  and  Annual  Report  of

 Artificlal  Limbs  Manufacturing  Corpora-

 tlon  of  India,  Kanpur,  for  1987-88,

 Annual  Report  and  Review  on  National

 Institute  of  Rehabilitation  Training  and

 Research,  for  1987-88  etc.  and  State-

 ments  for  delay  in  laying  these  Papers

 THE  MINISTER  OF  STATE  OF  THE

 MINISTRY  OF  WELFARE  (DR.  RAJEN-

 DRA  KUMARI  BAJPAI):  |  beg  to  lay  on  the

 table:

 (1)  A  copy  each  of  the  following

 papers  (Hindi  and  English  ver-

 sions)  under  sub-section  (1)  of

 section  619  A  of  the  Companies

 Act,  1956:—

 (i)  Review  by  the  Governmenton

 the  working  of the  Artificial  Limbs

 Manufacturing  Corporation  of

 India,  Kanpur,  forthe  Year  1987-

 88.

 (ii)  Annual  Report  of  Artificial

 Limbs  Manufacturing  Corpora-

 tion  of  India,  Kanpur,  for  the  year

 1987-88  along  with  Audited

 Accounts  and  comments  of  the

 Comptroller and  Auditor  General

 thereon.

 (2)  A  statement  (Hindi  and  English

 versions)  showing  reasons  for

 delay  in  laying  the  papers  men-

 tioned  at  (1)  above.  [Placed  in

 Library.  See  No.  LT-7329/89]

 (3)  (i)  A  copy  of  the  Annual  Report

 (Hindi  and  English  versions)  of

 the  National  Institute  of  Rehabili-

 tation  Training  and  Research,

 for  the  year  1987-88  along  with

 Audited  Accounts.

 (ii)  A  copy  of  the  Review  (Hindi

 and  English  versions)  by  the
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 (4)

 (5)

 (6)

 (7)

 (8)

 (9

 Government  on  the  working  of

 the  mai0a  Institute  of  Rehabili-

 tation  Training  and  Research,

 for  the  year  1987-88.

 A  statement  (Hindi  and  English

 versions)  showing  reasons  for

 delay  in  laying  the  papers  men-

 tioned  at  (3)  above.  [Placed  in

 Library.  See  No.  LT—7330/89}

 (i)  A  copy  of  the  Annual  Report

 (Hindi  and  English  versions)  of

 the  National  Institute  for  the

 Mentally  Handicapped,  Secun-

 derabad,  for  the  year  1987-88

 along  with  Audited  Accounts.

 (ii)  A  copy  of  the  Review  (Hindi

 and  English  versions)  by  the

 Government  on  the  working  of

 the  Nationai  Institute  for  the

 Mentally  Handicapped,  Secun-

 derabad,  for  the  year  1987-88.

 A  statement  (Hindi  and  English

 versions)  showing  reasons  for

 delay  in  laying  the  papers  men-

 tioned  at  (5)  above  [Placed  in

 Library.  See.  No.  LT-7331/99]

 (i)  A  copy  of  the  Annual  Report

 (Hindi  and  English  versions)  of

 the  National  Institute  for  the

 Orthopaedically  Handicapped,

 Calcutta,  for  the  year  1987-88

 along  with  Audited  Accounts.

 ८  ।  coe  of  the  Review  (Hindi

 and  English  versions)  by  the

 Government  on  the  working  of

 the  National  Institute  for  the

 Orthopaedically  Handicapped,

 Calcutta,  for  the  year  1987-88.

 A  statement  (Hindi  and  English

 versions)  showing  reasons  for

 delay  in  laying  the  papers  men-

 tioned  at  (7)  above.  [Placed  in

 Library.  See  No.  LT-7332/89]

 (i),  4  copy  of  the  Annual  Report
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 (Hindi  and  English  versions)  of

 the  National.  Institute  for  the

 Visually  Handicapped,  Dehra

 Dun,  for  the  year  1987-88  along

 with  Audited  Accounts.

 (ii)  A  copy  of  the  Review  (Hindi

 and  English  versions)  by  the

 Government  on  the  working  of

 the  National  Institute  for  the

 Visually  Handicapped,  Dehra

 Dun,  for  the  year  1987-88

 [Placed  in  Library.  See  No.  LT—

 7333/89]

 Annual  Report  of  Institute  of  Hotel

 Management  Catering  and  Nutrition,

 New  Delhi,  for  1987-88  of  Institute  of

 Hotel  Management,  Catering  Technol-

 ogy  Applied  Nutrition,  Bombay  for

 1987-88  etc.

 THE  MINISTER  OF  STATE  OF  THE

 MINISTRY  OF  CIVIL  AVIATION  AND

 TOURISM  (SHRI  SHIVRAJ  ५४.  PATIL):  ।  9e9

 to  lay  on  the  Table:

 (1)  (a)  (1)  A  copy  of  the  Annual

 Report  (Hindi  and  English  ver-

 sions)  of  the  Institute  of  Hotel

 Management  Catering  and  mo-

 trition,  New  Delhi,  for  the  year
 1987-88  along  with  Audited

 Accounts.  [Placed  in  Library.
 See.  No.  LT-7334/89]

 (ii)  A  copy  of  the  Annual  Report

 (Hindi  and  English  versions)  of

 the  Institute  of  Hotel  Manage-

 ment,  Catering  technology  and

 Applied  Nutrition,  Bombay,  for

 the  year  1987-88  along  with

 Audited  Accounts.  [Placed  in

 Library.  See  No.  LT-7335/89]

 (iii)  A  copy  of  the  Annual  Report

 (Hindi  and  English  versions)  of

 the  Institute  of  Hotel  Manage-
 ment,  Catering  Technology  and

 Applied  Nutrition,  Madras,  for

 the  year  1987-88  along  with

 Audited  Accounts.  [Placed  in
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 Library.  See  No.  LT-7336/89]

 (iv)  A  copy  of  the  Annual  Report

 (Hindi  and  English  versions)  of

 the  Institute  of  Hotel  Manage-

 ment,  Catering:  Technology  and

 Applied  Nutrition,  Calcutta,  for

 the  year  1987-88  along  with

 Audited  Accounts.  [Placed  in

 Library.  See  No.  LT-7337/89]

 (v)  Acopy  of  the  Annual  Repon

 (Hindi  and  English  versions)  of

 the  Institute  of  Hotel  Manage-

 ment,  Catering  Technology  and

 Applied  Nutrition,  Srinagar,  for

 the  year  1987-88  along  with

 Audited  Accounts  [Placed  in

 Library.  See  No.  LT-7338/89]

 (vi)  A  copy  of  the  Annual  Report

 (Hindi  and  English  versions)  of

 the  Institute  of  Hotel  Manage-

 ment,  Catering  and  Nutrition,

 Ahmedabad,  for  the  year  1987-

 88  along  with  Audited  Accounts.

 [Placed  in  Library.  See  No.  LT-

 7339/89]

 (vii)  A  copy  of  the  Annual  Report

 (Hindi  and  English  versions)  of

 the  Institute  of  Hotel  Manage-

 ment,  Catering  Technology  and

 Applied  Nutrition,  Bangalore,  for

 the  year  1987-88  along  with

 Audited  Accounts.  [Placed  in

 Library.  See  No.  LT-7340/89]

 (viii)  A  copy  of  the  Annual  Report

 (Hindi  and  English  versions)  of

 the  Institute  of  Hote!  Manage-

 ment,  Catering  Technology  and

 Applied  Nutrition,  Bhopal,  for  the

 year  1987-88  along  with  Audited

 Accounts.  [Placed  in  Library.

 See  No.  LT-7341/89}

 (ix)  A  copy  of  the  Annua!  Report

 (Hindi  and  ‘English  versions)  of

 the  Institute  of  Hote!  Manage-

 ment,  Catering  Technology  and
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 Applied  Nutrition,  Bhubanes-

 war,  for  the  year  1987-88  along

 with  audited  Accounts.[Placed  in

 Library  See  No.  LT-7342/89]

 (x)  -  copy  of  the  Annual  report

 (Hindi  and  English  versions)  of

 the  Institute  of  Hotel  Manage-

 ment,  Catering  Technology  and

 Applied  Nutrition,  Goa,  for  the

 year  1987-88  along  with  Audited

 Accounts  [Placed  in  Library  See

 No.  LT-7343/89]

 (xi)  A  copy  of  the  Annual  Report

 (Hindi  and  English  versions)  of

 the  Institute  of  Hotel  Manage-

 ment,  Catering  Technology  and

 Applied  Nutrition,  Hyderabad,
 for  the  year  1987-88  along  with

 Audited  Accounts.  [Placed  in

 Library.  See  No.  LT—7344/89]

 (xii)  A  copy  of  the  Annual  Report

 (Hindi  and  English  versions  )  of

 the  Institute  of  Hotel  Manage-

 ment,  Catering  Technology  and

 Applied  Nutrition,  Lucknow,  for

 the  year  1987-88  along  with

 Audited  Accounts.  [Placed  in

 Library.  See  No.  LT-7345/89]

 (xiii)  A  copy  of  the  Annual  Repon

 (Hindi  and  English  versions)  of

 the  Foodcraft  Institute,  Patna,

 for  the  year  1987-88  along  with

 Audited  Accounts.  [Placed  in

 Library.  See  No.  LT-7346/89]

 (xiv)  A  copy  of  the  Annual  Report

 (Hindi  and  English  versions)  of

 the  Foodcraft  Institute,  Delhi,  for

 the  year  1987-88  along  with

 Audited  Accounts.  [Placed  in

 Library  See  No.  LT-7347/89}

 (xv)  4  copy  of  the  Annual  Report

 (01 ' 810  English  versions)  of

 the  Foodcraft  Institute,  Aligarh,
 for  the  year  1987-88  along  with

 Audited  Accounts.  [Placed  in

 Library  See  No.  LT-7348/89]
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 गी)  1eo  of  the  Annual  Report

 1ie  and  English  versions)  of

 the  Foodcraft  Institute,  Gwalior,

 for  the  Year  1987-88  along  with

 Audited  Accounts.  [Placed  in

 Library.  See  No.  LT-7349/89]

 (xvii)  A  copy  of  the  Annual  Re-

 port  (Hindi  and  English  versions)

 of  the  Foodcraft  Institute,

 Guwahati,  for  the  year  1987-88

 along  with  Audited  Accounis.

 {Placed  in  Library.  See  No.  LT-

 7350/89]

 (xviii)  A  copy  of  the  Annual  Re-

 port  (Hindi  and  English  versians)

 of  the  Foodcraft  Institute,

 Shimla,  for  the  year  1987-88

 along  with  Audited  Accounts.

 [Placed  in  Library.  See  No.  LT-

 7351/89]

 (xix)  A  copy  of  the  Annual  Report
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 Patna,  Shimla  and  Visakhapat-

 nam  for  the  year  1987-88.

 [Placed  in  Library.  See  No.  LT-

 7334/89  to  7352/89]

 (i)  A  copy  of  the  Annual  Report

 (Hindi  and  English  versions)  of

 the  indian  Institute  of  Tourism

 and  Travel  Management  New

 Delhi,  for  the  year  1987-88  along

 with  Audited  Accounts.

 (ii)  A  copy  of  the  Review  (Hindi

 and  English  versions)  by  the

 Government  on  the  working  of

 the  Indian  Institute  of  Tourism

 and  Travel  Management,  New

 Dethi,  for  the  year  1987-88.

 [Placed  in  Library.  See  No.  LT-

 7354/89]

 Border  Roads  (Medical  Officers  Group

 ''  )  Recrultment  Rules,  1988  Border

 Roads  Engineering  Service  Group  ‘A’

 (Hindi  and  English  versions)  of

 the  Foodcraft  Institute,

 Visakhapatnam,  for  the  year

 1987-88  along  with  Audited

 Accounts.  [Placed  in  Library.

 (Amendment)  Rules,  1988  Border

 Roads  Engineering  Service  Group  ‘Bਂ

 (Amendment)  Rules,  1988

 THE  MINISTER  OF  STATE  IN  THE

 See  No.  1.1-7352/89]

 (xx)  A  copy  of  the  Annual  Report

 (Hindi  and  English  versions)  of

 the  National  Council  for  110161.0

 Management  and  Catering

 Technology,  New  Delhi,  for  the

 year  1987-88  along  with  Audited

 Accounts.  [Placed  in  Library  See

 No.  1.1-7353/89]

 0  A  copy  of  the  Review  (Hindi

 and  English  versions  )  o४  the

 Government  on  the  working  of

 the  Institutes  of  Hotel  Manage-

 ment,  Catering  Technology  and

 Applied  Nutrition,  New  Delhi,

 Bombay,  Madras,  Calcutta,

 Srinagar,  Ahmedabad,  Banga-

 lore,  Bhopal,  Bhubaneswar,

 mde  sad,  Goa  and  Lucknow

 and  Fe,  aa  institutes,  Aligarh,

 Delhi  ।  (राशा 811.  Gwalior,

 DEPARTMENT  OF  DEFENCE,  PRODUC-

 TION  AND  SUPPLIES  IN  THE  MINISTRY

 OF  DEFENCE  (SHRI  CHINTAMANI  PANI-

 नि):  |  be9  to  lay  on  the  Table:

 (1)  A  copy  each  of  the  following
 Notifications  (Hindi  and  English

 versions)  issued  under  proviso
 to  article  309  of  the

 Constitution:—

 (i)  The  Border  Roads  (Medical
 Officers  Group  “A’  Recruitment

 Rules,  1988  published  in  Notifi-

 cation  No.  G.S.R.  867 in  Gazette

 of  India  dated  the  Sth  November,

 1988.

 (ii)  The  Border  Roads  Engineer-

 ing  Service  १५  (Amend-

 ment)  Rules,  1988  published  in

 Notification  No.  G.S.R.  868  in

 Gazette  of  India  dated  the  5th
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 November,  1988.

 (iii)  The  Border  Roads  Engineer-

 ing  Service  Group  7  (Amend-

 ment)  Rules,  1988  published  in

 Notification  No.  G.S.R.  914  in

 Gazette  of  India  dated  the  19th

 November  1988.  [Placed  in

 Library.  See  No.  LT-7355/89]

 (2)  A  copy  of  the  Naval  Ceremonial

 Conditions  of  Service  and  Mis-

 cellaneous  (Second  Amend-

 ment)  Regulations,  1988  (Hindi

 and  English  versions)  published

 in  Notification  No.  S.R.O.  363  in

 Gazette  of  India  dated  the  21st

 January,  1989,  under  section

 185  of  the  Navy  Act,  1957.

 [Placed  in  Library.  See  No.  LT-

 7356/89]

 (3)  Acopy  of  the  Annual  Administra-

 tive  Report  (Hindi  and  English

 versions)  of  the  Cantonment

 Boards,  1987-88  along  with

 Audited  Accounts.  [Placed  in

 Library.  See  No.  LT-7357/89]

 Notifications  under  Government  Saving

 Banks  Act,  1873

 SHRI  CHINTAMANI  PANIGRAHI:  On

 behalf  of  Shri  Eduardo  Faleiro,  Ibeg  to  lay  on

 the  Table:

 (1)  A  copy  each  of  the  following

 Notifications  (Hindi  and  English

 versions)  under  section  15  of  the

 Government  Saving  Banks  Act,

 1973:—

 (i)  The  Post  Cffice  Savings  Ac-

 count  (Amendment)  Rules,  1989

 published  in  Notification  No.

 G.S.R.  5  (E)  in  Gazette  of  India

 dated  the  5th  January,  1989.

 (ii)  The  .National  Savings

 Scheme  (Amendment)  Rules,

 1989  published  in  Notification

 No.  G.S.R.  41(E)  in  Gazette  of

 (2)

 (3)

 India  dated  the  19th  January,

 1989.

 (iii)  The  Post  Office  (Monthly

 Income  Account)  (Amendment)

 Rules,  1989  published  in  Notifi-

 cation  No.  46(E)  in  Gazette  of

 India  dated  the  20th  January,

 1989.0  [Placed  in  Library.  See  No.

 LT-7358/89]

 A  copy  of  the  Kisan  Vikas  Patra

 (Amendment)  Rules,  1989

 (Hindi  and  English  versions)

 published  in  Notification  No.

 G.S.R.  81(E)  in  Gazette  of  India

 dated  the  6th  February,  1989

 under  section  12  of  the  Govern-

 ment  Savings  Certificates  Act,

 1959.  [Placed  in  Library.  See  No.

 LT-7359/89]

 A  copy  each  of  the  following

 papers  (Hindi  and  English  ver-

 sions)  under  sub-section  (2)  of

 section  30  of  the  Regional  rural

 Banks  Act,  1976:—

 (i)  The  Netravati  Grameena

 Bank  (Staff)  Service  Regula-

 tions,  1984.  [Placed  in  Library.

 See  No.  LT-7360/89]

 (ii)  The  Malwa  Gramin  Bank

 (Staff)  Service  Regulations,

 1987.  [Placed  in  Library  .  See

 No.  LT-7361/89]

 (iii)  The  Godavari  Grameena

 Bank  (Staff)  Service  Regula-

 tions,  1987.  [Placed  in  Library.

 See  No.  LT-7362/89]

 (iv)  The  Vallalar  Grama  Bank

 (Staff)  Service  Regutations.

 [Placed  in  Library.  See  No.  \.T-

 7363/89]

 (v)  The  Kanaka  Durga  Gra-

 meena  Bank  (Staff)  Service

 Regulations,  1987.  [Placed  in

 Library  See  No.  LT-7364/89]
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 (vi)  The  Thane  Grameen  Bank

 (staff)  Service  Regulations,

 19  [Placed  in  Library.  3००  ०.

 1.1-7365/89]

 (4)  A  copy  each  of  the  following

 Notifications  (Hindi  and  English

 versions)  under  sub-section  (3)

 of  section  29  of  the  Regional

 Rural  Bank  Act,  1976  :

 (i)  A  copy  of  the  Hindon  Gramin

 Bank  (Meetings  of  Board)  Rules,
 1988  published  in  Notification

 No.  5०.  10  in  Gazette  of  india

 dated  the  7th  January,  1989.

 (ii)  ।  क 21%  of  the  Godavari  Gra-

 meena  Bank  (Meetings  of

 Board)  Rules,  1988  published  in

 Notification  No.  5.0.  11  in  Ga-

 zette of  Indiadated  the  7th  Janu-

 ary,  1989.  [Placed  in  Library.

 See  No.  LT—7366/89]

 THE  MINISTER  OF  STATE  IN  THE

 MINISTRY  OF  SCIENCE  AND  TECHNOL-

 OGY  AND  MINISTER  OF  STATE  IN  THE

 DEPARTMENT  OF  OCEAN  DEVELOP-

 MENT,  ATOMIC  ENERGY,  aeoम0"

 ICS  AND  SPACE  (SHRI  ८म.  NARAY-

 ANAN):  |  xe9  to  lay  on  the  Table:

 (1)  (i)  A  copy  of  the  Annual  Report

 (Hindi  and  English  versions)  of

 the  Atomic  Energy  Education

 Society,  Bombay,  for  the  year

 1987-88  along  with  Audited

 Accounts.

 (ii)  A  statement  (Hindi  and  Eng-

 lish  versions)  regarding  Review

 by  the  Government  on  the  work-

 ing  of  the  Atomic  Energy.  Educa-

 tion  Society,  Bombay,  for  the

 year  1987-88.  [Placed  in  Library.

 See  No.  1.1-7367/89]

 (2)  ह]  4  copy  of  the  Annual  Report

 (Hindi  and  English  versions)  of

 the  Indian  Institute  of  Geomag-

 netism,  Bombay,  for  the  year
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 1987-88  along  with  Audited

 Accounts.

 (ii)  A  copy  of  the  Review  (Hindi

 and  English  versions)  by  the

 Government  on  the  working  of

 the  Indian  Institute  of  the  Geo-

 magnetism,  Bombay,  for  the

 year  1987-88.  [Placed  in  Library.

 See  No.  LT-7368/89]

 Notifications  under  All  India  Service

 Act,  1951

 THE  MINISTER  OF  STATE  IN  THE

 MINISTRY  OF  PERSONNEL,  PUBLIC

 GRIEVANCES  AND  PENSIONS  AND  MIN-

 ISTER  OF  STATE  IN  THE  MINISTRY  OF

 HOME  AFFAIRS  (SHRI  P.  CHIDAMBA-

 RAM):  |  beg  to  lay  on  the  Table  a  copy  each

 of  the  following  Notifications  (Hindi  and

 English  versions)  under  sub-section  (2)  of

 section  3  ०  11168.0  All  india  Service  Act,  1951  ।

 (i)  The  Indian  Police  Service

 (Regulation  of  Seniority)
 Amendment  Rules,  1988  pub

 lished  in  Notification  No.G.S.R.

 58  (E)  in  Gazette  of  India  dated

 the  27th  January,  1989.

 (ii)  The  Indian  Administrative

 Service  (Appointment  by  Pro-

 motion)  Amendment  Regula-

 tions,  1989  published  in  Notifica-

 tion  No.  G.S.R.59  (E)  in  Gazette

 of  India  dated  the  27th  January,
 1989.

 (iii)  The  Indian  Administrative

 Service  (Appointment  by  Selec-

 tion)  Amendment  Regulations,
 1989  published  in  Notification

 No.  G.S.R.  60(E)  in  Gazette  of

 India  dated  the  27th  January,
 1989,

 (iv)  The  Indian  Administrative

 Service  (Recruitment)  Amend-

 ment  Rules,  1989  published  in

 Notification  No.  G.S.R  61(E)  in
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 Gazette  of  India  dated  the  27th

 January,  1989.

 (v)  The  Indian  Police  Service

 (Recruitment)  Amendment

 Rules,  1989  published  in  Notifi-

 cation  No.  G.S.R.  62(E)  in  Ga-

 zette  of  India  dated  the  27th

 January,  1989.

 (vi)  The  Indian  Police  Service

 (Appointment  by  Promotion)

 Amendment  Regulations,  1989

 published  in  Notification  No.

 G.S.R.  63(E)  in  Gazette  of  India

 dated  the  27th  January,  1989.

 (vii)  The  Indian  Administrative

 Service,  (Regulation  of  Senior-

 ity)  Amendment  Rules,  1989

 published  in  Notification  No.

 G.S.R.  77(E)  in  Gazette  of  India

 dated  the  3rd  February,  1989.

 [Placed  in  Library.  See  No.  ।

 7369/89]

 Notifications  under  Delhi  Pollce  Act,

 1978

 THE  MINISTER  OF  STATE  IN  THE

 MINISTRY  OF  HOME  AFFAIRS  (SHRI

 SONTOSH  MOHAN  DEV):  |  bea  to  lay  on

 the  Table:

 (1)  A  copy  each  of  the  following

 Notifications  (Hindi  and  English

 versions)  under  section  148  of

 the  Delhi  Police  Act,  1978:—

 (i)  The  Delhi  Police  (Punishment

 and  Appeal)  (Amendment)

 Rules,  1988  published  in  Notifi-

 cation  No.  F,5/132/81-Home

 (P)/Estt.  in  Delhi  Gazette  dated

 the  22nd  July,  1988.

 (ii)  The  Delhi  Police  (Appoint-

 ment  and  Recruitment)  (Amend-

 ment)  ,iules,  1988  published  in

 Notification  No.  F.5/46/84-

 Home  (P)  Estt.  in  Delhi  Gazette

 dated  the  13th  May  1988.

 PHALGUNA  8,  1910  (SAKA)  Matters  under  394

 Rule  377

 [Placed  in  Library.  See  -0.  LT-

 7370/89]

 (2)  A  statement  (Hindi  and  English

 versions)  explaining  the  reasons

 for  not  laying  the  Annual  Report

 and  Audited  Accounts  of  the

 Rehabilitation  Plantations  Lim-

 ited,  Punalur,  for  the  Year  1987-

 88  within  the  stipulated  period  of

 nine  months  after  the  close  of  the

 Accounting  year.  [Placed  क

 Library.  See  No.  LT-7371/89]

 सय

 MATTERS  UNDER  RULES  —377

 [  Transiation]

 (1)  Demand  for  protecting  the

 Interests  of  potato  cultivators

 of  Uttar  Pradesh

 SHRI  ar  MOHD.  SIDDIQ  -०

 radabad):  Mr.  Speaker,  Sir,  many  things  are

 produced  in  our  country  on  a  large  scale.

 Uttar  Pradesh  does  not  in  any  way  lag  be-

 hind  other  States  in  this  matter.  ॥  leads  inthe

 production  of  potatoes  and  supplies  it  to

 different  States.  But  there  is  no  special  ०-

 rangement  for  its  storage  due  to  which  po-

 tato  cultivators  are  deprived  of  remunerative

 price  and  potatoes  rot.

 Sir,  lrequest the  Central  Government  to

 save  the  potato  cultivators  from  this  loss  by

 paying  special  attention  to  them.

 [English]

 (ll)  Demand  for  banning  private

 tutions  In  the  form  of  classes

 by  teachers

 SHRI  JUJHAR  SINGH  (Jhalawar):

 Deteriorating  trend  in  the  quality  of  educa-

 tion  and  the  discipline  in  educational  institu-

 tions  has  been  a  cause  of  great  concern  for

 the  people  of  the  country  and  for  the  Govern-

 ment  as  well.  Reforms  in  educational  policy

 have  been  envisaged  by  the  Government  .


